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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A. C GEORGE): (a) Yes, Sir.

¢b) There 1s at present no move to
separate the two wings.

Proposal to Exercise Control Over
Sale and Distributiog of Medium
Variety of Cloth

*100, SHRI A K. M, ISHAQUE-

Will the Minister of COMMERCE
be pleased to state

(a) whether Government are consi-
dering any proposal to exercise cont-
rol over sale and distribution of me-
dium variety of cloth, and

(b) 1if so, the main featuies thereof?

THE MINISTER OF COMMERCE
(PROF D, P CHATTOPADHYAYA).
{(a) and (b), With effect fiom tihe
1st April, 1974, production, price and
distribution control has been extend-
ed to cover dhoticis, sarees, long-cloth,
shirting and drill of Medium ‘A’
category of cotton ¢loth, in addition
to these vaneties in Medium ‘B’ cale-
gory, The sale of controlled ¢loth 1s
organised through the following
channels —

(1) Mills’ own retail shops,

(1) Super Bazars in the co-ope-
rative sector,

(au1) National Consumdrs Co-
operative Federation and the chain
of co-operative institutions affiliat-
td to them,

(av) Fair price shops, run under
the aegis of the State Government,
and

(v) Any other agency i the
co~oparative sector, specified by
the State Government concerned
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Contract for Export of Sugar

687. SHRI BANAMALI PATNAIK:

Wail1 the Minister of COMMERCE
be pleased to state:

(a) whether Indisan sugar has found
a favourable price in the world
market,

(b) 1f so, whether any contracts
have been entered into; and

(¢) the main features thereof toe
gether with the price agreed to?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A C GEORGE) (a) Yes, Sir

(b) Contracts for export of a total
quentity of 4,63,000 tannes of white
and raw sugar valugd approximately
at Rs 209 crores fob have been
finalised

(c) The main features of the con-
tracty 1ecently entered into aie

(1) white and raw sugar has
been sold directly to thg foreign
buyers and not through agents,

(n) for bulk of the sugar sold
the commission of 1/2 per cent of
the sale value traditionally paid
to the foreign buyets has been dis~
continued, and

(1) more favourable termg of
payment have been obtained for
raw sugar

The average nett of fob price of
white sugar works out to Rs 4671.80
per metric tonne and Rs 2,924 per
metric tonne for raw raw sugar

Kandla Free Trade Zone

688, SHRI P M. MEHTA:

Wil the Minster of COMMERCE
be pleased to state:

(a) whether bummness circles in Gu-
jarat continbe t0 be ugitated over
the step-motherly treatment meted
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out to the Kandla free trade zone
by the Central Government,

{b) f w0, whether they have alleged
favouritism: chown to another such
zone in Bombay known as ‘Santa
Cruz Electronics Processing Zone’,

(¢) whether they have demanded
that Kandla zone should be given
fuciities to increase its competitive
capacity,

(d) whether they have also sug-
gesteg that there should be separate
statutory provision for conducting the
affairs of the Kandla zone, instead of
the present system of runming 1t
through Government notifications, and

(e) if so the reaction of Govern.
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A C GEORGE) (a) and (b) Cet-
tain buwiness circles in Gujarat have
demanded ticatment of indigenous
supplies to the KFT Zone as exports
and provision of transpoit system,
clearing house facihities, etc on the
hines of Santa Cruz Electronics Ex
port Processing Zone

(¢) and (d)} Yes, Sir

(e) The High Powered KFTZ
Steering Boatd under the Chairman-
stip of Deputy Minister of Com-
merce has already considered these
demands and decided, in principle to
{reat indigenous supplics to the Zone
as exports sumphfy the customs pro-
cedure, grant transport subsidy etc
for improving the competitive capa-
aty of the Zone industriahists Govt
have alteady granted transport cub-
mdy @ 1 per cent of the fob value
of exports As the existing arrang-
ments are considered adequate there
doés not appear any need for a
separate legisiation for conducting
the affars of the KFT Zone KFTZ
and Santa Cruz Zone are two diffe-
rent projects and both are being
implemented with equal expedition
and consideration,

Written Answers 42

Closure of Coffee Plantations fn
Keralg

83 SHRI C JANARDHANAN:

Will the Mimster of COMMERCE
be pleased to state

(a) whether Government are aware
of the closure of coffee plantations 1n
the Wynaq area m Kerala, ang

(b) if 50, the facts thereabsut, de-
mands rased by employees ang Gov-
ernments response thereto”

THE DEPUTY MINISTER
MINISTRY OF COMMERCE IBZS?REI:
A ¢ GEORGE) (g) There was
no closure of coffee plantations 1n
Wynad area of Kerala, but 3 few
large growers hgd stopped post.
picking cultural operations such ag
weeding manuring etc

(b) In view of increase 1n labour
Wages 1n coffee plantations in Kerala
State and incresse n price of some
inputs grower- were demanding an
increase in coffee prices The Coffee
Board have raised the reserve prices

for pool sales with due regard to 1n-
trease mn costs -

Export of Basmati Bice by STC

690 SHRI MADHU LIMAYE wilt

the Minmster of COMMERCE be
Pltased to state

(a) the total quantity of Basmaty

rice exported by the State Trading
Corporation last year,

(b) total foreign exchange earned.

(c) whether any dispute has arisen
between the State Trading Corpora-
tion and Agricultural Cooperative
Marketing Federation over the ques-
tion of Basmat: exports, and

(d) if so, whether the dispute has
been resolved?





